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ment
Mr. Speaker: The hon. Member
may have another opportunity to

raise this point, perhaps in the debate
on the President’s address.

Shri Hem Barua (Gauhati): May
1 draw the attention of the hon. Fi-
nance Min'ster to a statement made
by the Finance Minister of Kerala to
the effect that this moratorium has
resulied in great difficulties for the
public there and if so, whether the
Finance Minister of Kcrala had a dis-
dussion with the hon. Finance Minis-
ter herc and, if so, with what result?

Shri A, K. Gopalan: May I also
inform the House that in Kerala, the
Chief Minister and others and some
of the Assembly members also have
passed a resolution to the cffect that
Kerala should be saved or something
like that? There is a campaign run
by some of the M\L.As. So, it is not
a question that it is not a  scrious
thing when the Kerala Government—
the Chief  Minister as  well as the
Finance Minister—have given a state-
ment about it

Shri Morarii Desai: [ had some
discus<ion with crome of the Ministers
of Kerala and I asked them what they
proposed to  do. They said
there was some difficul'sy: not  that
there was :ometh ng like a crisis or
anything like that. I ask:d whether
they propose that the  moratorium
snould be lifted. They raid ‘No'. 1
said: “What do vou suggest that 1T
should dn?"” They said “We cannot
sayv”. What am I to do undcr these
circumstances? Some difficulties, do
arise, but new arrang ments have got
to be made and there are some d:ffi-
cult es, but ‘here is no serious situa-
tion as is alleged. That is all I
have to say.

Mr. Speaker: Very well. The hon.
Prime Minister,

Shri Braj Raj Singh (Firozabad):
What about the adjournment motion,
Sir?

Mr. Speaker: Enough has been said
about this motion. 1 do not allow the
motion.

1809 (Ai) LS —

12.06 hrs.

STATEMENT RE: SITUATION IN
CONGO

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): For the last many months,
as the House very well knows, the
situation in the Congo has been a
worsening one, a  deteriorating one.

T shall not, at the present
momcnt, go into. the details of
that, but throughout this period,
we have been drawing the attention
of the countries concerned, and of the
United Nations, towards the situation,
and suggesting various steps and
measurcg to be taken. One of the
principal ones that I suggested, and 1
myself mentioned it in the United
Nations when 1 was there, was  the
reconvening of Parliament there to
decide what kind of Government they
wanted, and to prevent outside inter-
ference, The Government or the
authoritics  that  were functioning
thore at the time woere the
President. Mr, Kasavubu, and Mr.
Mobutu. Mr. Mobutu came on  the
seene by a coup d'efat and  notl by
legal or constitutional method. Mr,
Kasavubu had a certain legal stand-
ing brcause he had been clected as
President just az Mr. Lumumba  had
been elected as the Prime Minister.
They both had a certain constitutional
standing, Subsequently they fell out
and attemptod to take action against
each other, each one of them trying
to dismiss the other from his high
office. The Parliament mct—that was
the last occasinn that the Congolese
Parliament met—and they did not
agree with these respective dismissals
and asked both df them to carry on,
one as President and the other as
Prime Minister. That waz the last
time when the Parliament came into
the picture. Then other things happe-
ned which have no semblance of lcga-
lity and Mr, Mobutu came into the
picture with control of the so.called
National Congolere Army.

Since then, every attempt was made
by Mr. Mobutu, first of all that Parlia-
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ment should not meet, and secondly,
to make Mr. Lumumba ineffective.
Some checks were put on this by the
United Nations authorities there and
Mr. Lumumba was protected even to
some extent by the Lumumba forces,
but anyhow this attempt continued.
It is a long story and 1 shall not go
into that.

One fact that has to be borne in
mind is, one of the first things that
the United Nations decided, when they
came into the Congo, was that the
Belgian military and para military
forces should be withdrawn. In fact,
most of them were withdrawn, That
was in August last or thereabouts. But
soon after, the Belgians started com-
ing back in very considerable num-
bers. Reference was made to this in
the second report of the United
Nations Representative, which was dis-
tributed here among members. But this
was challenged and it was stated that
the Belgian Government was not do-
ing this but the private parties were
doing this at the invitation of the
authoritics there, the authorities of
Katanga or Mr Mobutu, Our own
opinion has been, and it has been
confirmed completely, that these
authorities, more  especially Mr
Tshombe, was in effect functioning for
practical purposes as a representative
of the so-called Belgian advisors.
There were a large number of
Belgian officers in the civil field and
it was really thevy who were carrying
on and dictating policies to the
Katanga Government chiefly and, may
be lo some extent to the Leopoldville
Government al:o, Th.y were prolec-
ed in doing this on the plea “Oh! we
ghould not interfere with the inde-
pendence of the Congo” So, this
curious fact remained that the very
persons who were interfering most with
the independence of the Congo were
taking shelter under the plea that no
one clse should interfere.

So. this has gone on. Sir, till vari-
ous attempts were made by the
United Nations. But, somehow, the
interpretation of the United Nations
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mandate was so limited that they
could not function there. All kinds
of disgraceful things happened there
and the plea was that the United
Nations mandate prevented them from
interfering. So, a  great deal of
resentment arose among the members
of the United Nations, among those
who have sent forces to the Congo at
the request of the United Nations,
and several countries even decided to
withdraw their forces because they
did not agree with the policy
that has been pursued by the United
Nations or rather the absence of
policy, the passive inertness of the
United Nations there. But it was not
quite inert. The United Nations has
done quite a very fine piece of work
there in the field of feeding people
and looking after them. But in the
political field it had become very
passive and its passivity naturally
was all in favour of those people
who had seized power and were
exploiting it to their own advantage,
more  especially  in Katanga and

elsewhere.

Now another crisis arose because
of these forces being withdrawn;
because. if all the United Nations

forces werce withdrawn from there,
the United Nations ceases to func-
tion there and will withdraw itself.
If that happened, if the United
Nations withdrew, the consequence
was not only that there would be a
continuing civil war but there was
the danger of outside powers coming
th in a big way to help their respec-
tive coteries or those whom they
acknowledged, which was a very
serious thng. Also. the failure of
the United Nations there would
redound to the great discredit of the
United Nations and make it difficult
for it to function in future in any
like emergency. All this has hap-
pened.

Now, some time back, Mr.
Lumumba, who was in some kind of
detention in Leopoldville, escaped
from there. He was captured by
Mr. Mobutu's forces somewhere,
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brought back and put in a prison.
From that prison a few days back
he was removed to Katanga in spite
of many protests, because the Katanga

people were, rather Mr. Tshombe
was, his Dbitterest enemy.
Then, about this time a c¢ommis-

sion went there, the so-called Conci-
liation Commission and everyone in
the Commission agreed that their
principal activity should be fo meet
Mr. Lumumba to have any kind of
conciliation, because he was the
person who counted most there. It
is a fact that he counted a great deal
and that he was a popular leader.
They were not allowed to meet  him
and ultimately they were practically
on the point of coming back before
meeting him. Mr., Tshombe informed
them—it is rather significant that
they were informed through a Belgian
officer or Belgian adviser of Mr.
Tshombe—that they could not  meet
Mr. Lumumba. It was a few days ago
only.

Then came the news of the escape
of Mr. Lumumbia.  This nrews was
1ven by the Katanga  authorities.
Verv few people bel.eved this, harly
any person  and  they  feared that
this meant possibly some attempt at
liquidating Mr. Lumumba and his
wdvisers, Two or three days later it
turned oul to be true,

Now there are many aspects of
thiz tragedy, There is no doubt that
Mr. Lumumba was murdered and
the kind of explanation that the
Katanga authorities have given was
so cxtraordinary and 80 audacious
that it surprised one that any of
these people should have that auda-
city to say things; while completely
disclaiming, rather indirectly, that
they are responsible for the murder,
They have d:ne cverything to make
people suspcct that they are directly
responsible for this. It is interest-
ing to see that they refuse to permit
oven now any inquiry. They
rcfus:d even to indicate where he
was murdered or to indicate wherc
hiz grave was, as they say they have
Put him in a g-ave, the reason being.
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and this is to be noted, lest that
place becomes a place of pilgrimage.
It shows what his bitterest enemies
think of Mr. Lumumba—his grave
wou.d become a place of pilgrimage
by the Congolese people. It would
indeed have become so0 because Mr.
Lumumba, in a sense, was the
founder of the national movement.
It is not a very old-established move-
ment but he was the founder and
there can be not a shadow of doubt
that whatever his failings or weak-
nesses may be that he was by far
the most popular figure in the Congo
not only among his own tribes but
among others too. The {ribal ele-
ments conflict with each other but
among them he was the most popular
figure. And it should be remember-
ed that it was Mr. Lumumba who
invited the United Nations to come
to their help six months ago. It was
at his request that the United Nations

decided to send  their  contingent
there.
So, now we Rave this  situation.

Mr. Lumumba was murdered. He
was murdered in a brutal and callous
manner. He was murdered by
people who in doing so, apart from
the fact of murder, defied the whole
process of the Unifed Nations, its
previous resclutions and even the
present demands.  They insulted the
iTnited Nations and the Conciliation
Commission in every way. It is a
pic'urec wh'ch naturally angers onv
and which is going to have, and is
having ‘n fact, very far-reaching and
serious consequences,

As regards the pollcy of India, our
policy in such matters must neccs-
sarily be limited by our capacity.
Obvious!v, we cannot go and fight a
war in the Congo. We have helped
he United Nations, although we did
not send any combat troops. in other
ways and, if necessary, and if
really we thought it was nccessary
from the world point of view or
from the point of view of the Congo,
we would even send combat troops.
But we cannot possibly send them
except through the United Nations.
We cannot stand by ourselves there
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to fight all and sundry. We can only
do that if we are convinced that they
will be used rightly for the freedom
of the Congo people and not to sup-
port the gangster regimes that fune-
tion there.

It is most unfortunate that when
there was a chance of some better
and more effective policies being
pursued by the UN this tragedy
should have occurred. It is possible
that it was the fear of  these bettor

v polcics being pursusd that hastened
Mr. Lumumba's death, that is, his
opponen’s did not want him to Iive
longer lest the other policies should
comg into play. It iz a fact that in
the United Nations evea  those who
had beea reluctant to take  any
effective step were coming round to
the belief that something  cffective
should be done and not this  inert
policy and passive support of  the
existing conditions there. The United
Nations themselves were thinking of
this and the  United States  of
America under the new regime--we
were informed—had definitely decid-
ed to change the old policics and  do
severa' things--1 do not say all things,
but many things—which w¢  had
b en ask ne fur for “hese many manths
and which not only we bul  others
too had been asking,

So just when there was some  hope
of this new policy coming up, which
included of course  naturally  the
release of Mr. Lumumba  and the
factional forces there being brought
under  control or disarmud as  also
many other things which probably
the House knows about, namely,
summoning of the Parliament, just
when opinion was veering round to
that and—I cannot say bcecause of
the opposition ~here  also—pos ibly
some such step would have been
taken by the UN that this tragedy
occurred.

Now this morning further develop-
ments have appeared in the papers—
in fact, every day will bring these
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developments—and I should have
thought it better for us and for the
other countries to await the decisions

of the Security Council which is
meeting from day to day before
finally deciding on ils own policy.

Speaking for my Government, in
spite of all our dismay at all that
has happened and our disagreement
on many of the policies that the
United Nations has pursued in the
Congo during the last few months,
it would seem to us that if the
United Nations withdraws from the
Congo it would be a disaster
becausc then the ficld is left open to
civil war and  large-scale  foreign
intervention in various ways, not on
one side only but on every side. On
the other hand, if it is not effective,
there is no point in its being there if
it cannot take action and punish the
guilly  persons,

One of the actions that 18 quite
essential in the cirecumstances is  the
withdrawai of these forcign elements
from there. chicfly the Belgians, It
18 nol good enough for the DBolgian
Government or for anvone 1o say,
“"We did not send them.  They have
privately gone at the  invitation of
th.. Kutanga Government”, What the
Katanga Govurnment is in reality is
not quite cleur--whels ¢ it 15 Mr.
Tshombe or the Belpiin advisers. So
if they like themsclves to go  there
there iz no difficuity about that. But
it is clear that the foreign  elements
there, chiefly the DBelgians, must
withdraw il there is going to by any
attempt at a conlrel of this problem.

Therefore we feel that the United
Nations shou!d not retire. But—and
there is 8 big ‘but’—it can only stay
on if it changus its  past policy very
largely and if 3t ir.ists  on  these
basic matters. It is no good now
trying to get pour Mr. Lumumba
released because he is not there, but
these foreign elements must be con-
‘rolled and must be made to with-
draw specialiy—I repeat—the
Belgians.
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Today apart from the death of Mr.
Lumumba, Mr, Tshombe’s and Colo-
nel Mobutu's armies, such as they
are led by Belgian officers—at least
Mr. Tshombe’s army; 1 am not quite
sure about Mr. Mobutu’s army—are
marching across the Congo and are
dealing with all opposition in their
own brutal and callous way. Their
attempt apparently has been to crush
and put an end to all pro-Lumumba
elements before the Security Council
comes to any decision so as to fore-
stall it and present it with an accom-
p.shed fact, That was the idea and
probably this killing of Mr. Lumumba
was a part of that grand design,

So we have made our position
quite clear not only to the United
Nations but to other countries con-
cerned. In spite of our anger and
our great resentment at all that has
happencd—one cannot merely be
swept away by anger and do some-
thing which may crcate more diffi-
cultics—we have restrained ourselves
although we fclt strongly and
we do feel strongly. We hope that it
may be possible for the Security
Council to come to firm decisions so
that the U.N. authority there can
function cffectively and  strongly.
This means that it shoulg function
even if it is necessary to use armed
foree and not merely look on others
using armed force for a wrong pur-
posc; that the foreign elements must
go from there and that the so-called
Congolese army should be controlled
and disarmed.

These are the immediate issues,
Then, having got the situation under
<control, it should try to get Parliament
to m-et for deciding what kind of Gov-
ernment they will have, the object
being that there should be unity and
that the unity, integrity and indepen-
dence of the Congp should be preserv-
ed. Their own people through their
electedq Parliament should decide
what kind of Government they will
have and no one else intervening
except to help them. If any help has
to be given to them it should go
through the United Nations and not
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through other sources. There are
other matters too, but this is the broad
position.

We were asked, maybe about two
weeks ago, by the United Nations to
send further combat troops there—not
further because there were no combat
troops there. We have about 800 per-
sonnel there doing hospital and sup-
ply work and signals. Because some
countries were withdrawing their
forces from there we were asked by
the United Nations to send some
armed forces. In our answer we made
our position clear. We said that we
do believe that the United Nations
should function there because as soon
as they withdraw there will be a col-
lap.e of everything and one does not
quile know where this disaster will
take the Congo. But in the way the
UN had been  functioning we com-
pletely disagreed with their method
and we poinied out the various things
that I have mentioned here and some
others. If that could be done we
would get over our reluc'ance and help
evem hv sending some Combat troops
to the Congo, That is the position we
took up then, That holds still. 8o now
we are waiting for whatever the deci-
sions may be during the next two or
three, or four or five days and will
then fashion our policy accordingly.

Shrimati Renu Chakravartty (Basir-
hat): May I ask a question?

Mr. Speaker: The statement has
been sufficiently long.

Shrimati Renu Chakravartty: Just
one question, Sir,

Mr. Speaker: It will lead to another
question. Papers to be laid on the
Table,

12.20 hrs,
RE: MOT'ON FOR ADJOURN-
MENT

Shri 8. L. Saksena (Maharajganj):
There are other adjournment motions
also. )

Shri Braj Raj Bingh (Firozabad):
There was the adjournment motion
regarding the affairs in the Banaras
Hindu University. Ten teachers In





